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b̂oundary wail in the middle of  45 
feet wide road around their colony 
on Malviya Nagar Hoad in front of 
Panchsheel Club in violation of the 
provisions of Delhi Master Plan and 
directions of D.D.A.;

0>) if so, why this boundary wall 
was allowed to be constructed;

(c) whether any responsibility on 
the concerned officers and penalty have 
been fixed for this wasteful expendi­
ture; and

(d) by  what  time  the  45  feet 
road will be restored for public use 

after  removing  this  unauthorised 

wall?

THE MINISTER OF WORKS AND 

HOUSING AND SUPPLY AND REHA­
BILITATION  (SHRI  SIKANDAR 

BAKHT); (a) Yes, Sir.

(b)  The Central  Provident Fund 

Commission  have  constructed  the 
boundary wall unauthorisedly without 
permission.

(c) It is for the Central Provident 

Fund  Commission to take necessary 

action in the matter against officers 
etc.

(d)  The road is to be  developed 
jointly by the Central Provident Fund 

Commission and Sarvapriya Vihar Co­

operative House Building Society. The 

45 feet road can be developed only by 
dismantling the boundary walL Neces­

sary action for dismantling the same 

has been initiated by the Delhi  De­

velopment Authority.
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Expenditure on Relief and Rehabili-
tion in flood affected W*st Bengal

848. PROF. SAMAR GUHA: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) the aids given to West Bengal, 
in cost and kind, by  the Central Gov- 
ernment for relief and rehabilitation 
o f the flood victims o f the State;

(b ) the amount so far spent by the 
State Government and the schedule 
for  their expenditure for the above 
purposes;

(c ) whether the Government re­
ceived report about the expenditure 
from  the State Government; and if 
so, facts thereabout;

(d ) whether complaints about irre­
gular expenditure and some corrupt 
practices have been voiced in West 
Bengal; if  so, facts thereabout: and

(e) whether the Central Team have 
made any investigation about the 
nature of the expenditure o f the 
Centra aids; if so, facts thereabout?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): (a) The Union 
Government have allocated to the Gov­
ernment o f  West Bengal, the following

assistance for relief and rehabilitation 
o f the flood victims:

(Rs. in crores)

1 . Advance Plan assistance for
relief of natural calamity . 88*93

2. 1 , 15,500 tonnes of foodgrains
and pulses for gratuitous relief 15 -89

3 . 1 ,50.000 M.Ts of foodgrains under
Food for Work Programme *8*75

4. Short term loan for agricultural
inputs . . . . 25*00

5 . Value of medicines etc. (sup­
plied on credit payment basis) 0*37

Total . . 148*94

(b) and (c). According to the infor­
mation furnished to the Central Team 
which visited the State recently, the 
State Government have incurred an 
expenditure of Rs. 61.80 crores on vari­
ous items upto 31-1-1979.

(d) No specific complaints have been 
received in this behalf.

(e) The Central Team which visited 
the State from the 15th to the 17th 
February, 1979 reviewed the progress 
o f  expenditure of the Central assis­
tance and held discussions with the 
State Officials. The team has asked 
for certain particulars from the State 
Government. It’s report can be finalis­
ed only on receipt of those particulars 
from the State Government.
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